
Technical Assistance Database: Activity Details

Title: WIPO-India Training Course on Patent Search and Examination in Chemistry and
Biotechnology Fields for ASPAC Countries

Description: The main objective of the training course is to enhance technical skills and
knowledge of patent examiners from the ASPAC region using online patent search
engines and to equip them with new patent examination techniques for better
assessment of patent applications mainly in Chemistry and biotechnology fields.At
the end of the training course, participants will be able to search and examine
inventions using online search tools which are available to the public, and to
assess novelty and inventive steps in regard to inventions in chemistry and
biotechnology fields.

Type: Workshop

IP Subject Area: Industrial Property

WIPO Sector: Professional Development Program

Date From: 04/11/2019 - 08/11/2019

Venue City: Delhi

Venue/Host Country: India

Activity held in
Language:

English

Beneficiary / Participant Countries

Country Name No. of Members / Participants

Cuba 1

Indonesia 3

Malaysia 3

Philippines 2

Republic of Korea 1

Sri Lanka 1

Total Number of Participants:  11

Help English IP Portal
login

Home Development Agenda TAD

https://www.wipo.int/portal/en/
https://www.wipo.int/portal/en/
https://www.wipo.int/ip-development/en/agenda/
http://www.wipo.int/tad/en/


 
WIPO-India Training Course on Patent Search and Examination  

in Chemistry and Biotechnology Fields for ASPAC Countries 
 

November 4-8, 2019 
 

International Participants list 
 

# COUNTRY PARTICIPANT TELEPHONE & EMAIL 
ADDRESS 

1.​  CUBA 
 
 

Mr. Rolando González Hernández 
Patent Examiner 
Cuban Industrial Property Office (OCPI) 
Havana 
Cuba 

+53 5 265 1128 
rolando@ocpi.cu 
 

2.​  INDONESIA 
 
 

Ms. Fauziah Fauziah 
Patent Examiner, Pharmaceutical Field 
Directorate General of Intellectual Property of 
Republic of Indonesia 
Jakarta 
Indonesia 

+62 813 8095 6738 
fauziah_ex.patent@yahoo.com 

3.​  INDONESIA 
 
 
 

Ms. Virda Fitri 
Patent Examiner 
Directorate General of Intellectual Property of 
Republic of Indonesia 
Jakarta 
Indonesia 

+62 878 8251 2396 
virdasfitri@gmail.com 
 

4.​  INDONESIA 
 
 

Ms. Nani Nuraeny 
Patent Substantive Examiner 
Directorate General of Intellectual Property of 
Republic of Indonesia 
Jakarta 
Indonesia 

+62 877 7033 7099​
nani.nuraeny78@gmail.com 

 

5.​  MALAYSIA 
 
 

Ms. Norliyana Kamarudin 
Research Officer 
Putra Science Park  
Office of Deputy Vice Chancellor (Research 
and Innovation) 
University Putra Malaysia 
Serdang 
Malaysia 

 
+60127059284 
norliyana@upm.edu.my 
 

6.​  MALAYSIA 
 
 

Mr. Mohd Sukri bin Mohd Nor  
Patent Examiner Officer  
Patent Science and Traditional Knowledge 
Intellectual Property Corporation of Malaysia 
(MyIPO) 
Kuala Lumpur 
Malaysia 

+603-2299 8431 
sukri@myipo.gov.my  

7.​  MALAYSIA 
 
 

Ms. Haswani binti Mohd Nor 
Patent Examiner Officer  
Patent Science and Traditional Knowledge 
Intellectual Property Corporation of Malaysia 
(MyIPO) 
Kuala Lumpur 
Malaysia 

+603-2299 8564 
haswani@myipo.gov.my  
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# COUNTRY PARTICIPANT TELEPHONE & EMAIL 

ADDRESS 

8.​  PHILIPPINES 
 
 

Ms. Fatima C. Mamangon 
Intellectual Property Rights Specialist II 
Intellectual Property Office 
Bureau of Patents (Chemistry Examining 
Division) 
Manila  
Philippines 

 +632 238-6300 
fatima.mamangon@ipophil.go
v.ph 
 

9.​  PHILIPPINES 
 
 

Ms. Perla Rellin 
Intellectual Property Rights Specialist III 
Intellectual Property Office 
Bureau of Patents (Chemistry Examining 
Division) 
Manila  
Philippines 

+63 9285018209 
perla.rellin@ipophil.gov.ph 
 

10.​ REPUBLIC OF 
KOREA 
 
 

Mr. Jae Cheol Jeong 
Principal Patent Examiner 
Korean Intellectual Property Office (KIPO) 
Daejeon 
Republic of Korea 

+82-10-4534-6230​
jeong.jaecheol30@gmail.com 
 
 

11.​ SRI LANKA 
 

Mr. Anushan Kulendran 
Scientific Officer 
National Dangerous Drugs Control Board, 
Ministry of Defence 
Rajagiriya 
Sri Lanka 
 

+94 779369984 
kulendrananushan@gmail.co
m 
 

12.​ REPUBLIC OF 
KOREA * 
(self-funded) 
 
 

Mr. Seong Ho Han  
Patent Examiner 
Korean Intellectual Property Office (KIPO) 
Daejeon 
Republic of Korea 

+82-42-481-5739​
idhans98@gmail.com 
 

 
 
* self-funded 
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